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MR. DEPUTY-SPEAKER : The
question 1s :

“That leave be granted to intro-
duce a Bill further to amend the
Merchant Shipping Act, 1958.”

The motion was adopted.

SHRI VEERENDRA PATIL: 1
introduce** the Bill.

MOTOR VEHICLES (AMEND-

MENT) BILL*

A=ga i afEgn weawa @ T
weat (sft dier TR wEQ) 8 gEd
Far g f@ Me arv gfafqaw, 1939
F1 WX g FIW arr fauas A
qEaifyg 3% &1 wyafa ¢ 1w

MR. DEPUTY-SPEAKER : The
question is :

“That leave be granted to intro-
duce a Bill further to amend the
Motor Vehicles Act, 1939.”

The motion was adopted.
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MATTERS UNDER RULE 377

(i) CONCENTRATION OF OFFICES OF

GOVERNMENT AND PUBLIC
UNDERTAKINGS IN DELHI.

SHRI KAMAL NATH (Chhind-
wara) : [ rise to mention under
Rule 377. The alarming demo-
graphic socio-economic and ecolo-
gical condition in the Capital are
due to influx of many government
units in the city. Out of 17 lakh
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Matters ufr 311 360

employees of the Central Govern-
ment, 12 lakhs are clustered in Delhi
alone. Besides, nearly 60 of the 186
public undertakings are headquartered
in the Capital. Every year the sizes
of the Delhi Offices of the public
undertakings not based in Delhi are
growing. According to a report,
the public undertakings alone occupy
4 million square feet of office space
in Delhi, not to speak of the Central
Government offices and offices of
the various state Governments. If
these facts are true, for every 1.2
private citizens are taking up resi-
dence in Delhi every year, there are
two Government employees; for
every square foot of office space in
the private sector, there are three
square feet being added in the
government owned or government
controlled sector, and for every five
new tenants two are government
employees.

I do not see any reason why
government offices, both in the pub-
lic sector and otherwise—should be
based in Delhi for example the Steel
Authority of India Limited employ-
ing about 1000 people on Delhi, is
headquartered in the Capital in
spite of the fact the nearest steel
plant at Bhilai is about 600 miles
away. The two main inputs of the
Steel Industry, coal and iron ore, are
both available only in Central and
Eastern [ndia. SAIL could be based
in Bhopal, or Ranchi or Patna or
Bhubaneswar or Calcutta.

Similarly, where is the Petro-
chemical industry near Delhi that
Hindustan Petroleum Corporation
should be located in the Capital ? If
there is no major textile industry in and
around Delhi, why should the Nationa
Textile Corporation be based in the
capital? Instead of being situated
in Punjab or Tamil Nadu, why
should the National Seeds Corpora-
tion be allowed to function from

*Published in Gazette of India extra-ordinary, part-11. Section 2, dated 9-8-1982.
**Introduced with the recommendation of the President.



